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MADAM SPEAKER: Q. No. 285, Dr. Padmasinha Bajirao Patil.
... (Interruptions)
11.0% hrs

At this stage, Shri Ganesh Singh and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)

DR. PADMASINHA BAJIRAO PATIL : Madam, Q. No. 285.
THE MINISTER OF POWER AND MINISTER OF CORPORATE AFFAIRS
(SHRI M. VEERAPPA MOILY): Madam, on behalf of Shri Vayalar Ravi, I beg to

submit that a statement is laid on the Table of the House... (Interruptions)
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(Q. NO. 285)
DR. PADMASINHA BAJIRAO PATIL : Madam, micro, small and medium
enterprises are a vital part of Indian economy and they contribute to 45 per cent of
industrial production and 40 per cent of total exports of the country...
(Interruptions)
The Scheme of Fund for Regeneration of Traditional Industries is implemented to
promote khadi & village industries and coir sector, but desired results are not
achieved... (Interruptions) 1 would like to know the reasons for this...
(Interruptions) Is it because of non implementation of the programmes in real
spirit... (Interruptions) or is it because of want of sufficient funds to implement
the scheme? ... (Interruptions)
11.01 hrs

At this stage, Shri Sansuma Khunggur Bwiswmuthiary came
and stood on the floor near the Table.

... (Interruptions)

Madam, the Artisan Welfare Fund Trust has been set up by the Ministry for
the benefit of artisans... (Interruptions) 1 would like to know whether all artisans
are covered under this scheme and if not then the reasons for non coverage of all
artisans... (Interruptions)

SHRI M. VEERAPPA MOILY: Madam Speaker, the Government...

(Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.02 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

... (Interruptions)

At this stage, Shri Ganesh Singh and
some other hon. Members came and stood on the floor near the Table.

PAPERS LAID ON THE TABLE

12.0% hrs
MADAM SPEAKER: Now, Papers to be laid on the Table; Shri Ajit Singh.
THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): 1 beg to lay on the
Table:-
(1) A copy of the Memorandum of Understanding (Hindi and English versions)
between the Pawan Hans Helicopters Limited and the Ministry of Civil Aviation
for the year 2012-2013.

(Placed in Library, See No. LT 7236/15/12)
(2) A copy of the Aircraft (Amendment) Rules, 2011 (Hindi and English versions)
published in Notification No. G.S.R. 323 in Gazette of India dated 26™ November,
2011 under Section 14A of the Indian Aircraft Act, 1934, together with
explanatory note.
(3) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (2) above.

(Placed in Library, See No. LT 7237/15/12)

... (Interruptions)
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THE MINISTER OF TRIBAL AFFAIRS AND MINISTER OF PANCHAYATI

RAJ (SHRI V. KISHORE CHANDRA DEO): I beg to lay on the Table:-

(1) (1) A copy of the First Report (Hindi and English versions) of the National
Commission for Scheduled Tribes, New Delhi, for the years 2004-2005 and
2005-2006, under Section (6) of the Article 338A of the Constitution.

(i1)) A copy of the Action Taken Memorandum (Hindi and English versions) on
the First Report of the National Commission for Scheduled Tribes, New
Delhi, for the years 2004-2005 and 2005-2006.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 7238/15/12)

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH): I beg to lay on the Table a
copy of the National Commission for Protection of Child Rights (Amendment)
Rules, 2012 (Hindi and English versions) published in Notification No. G.S.R.
517(E) in Gazette of India dated 29th June, 2012 under sub-section (3) of Section
35 of the Commissions for Protection of Child Rights Act, 2005.

(Placed in Library, See No. LT 7239/15/12)

... (Interruptions)
THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): On behalf of Shri S. Gandhiselvan, I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Naturopathy, Pune, for the year 2010-2011, alongwith
Audited Accounts.
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(1i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Naturopathy, Pune, for the year
2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 7240/15/12)

(3) A copy of the Indian Medicine Central Council (Minimum Standard
Requirements of Ayurveda Colleges and attached Hospitals) Regulations, 2012
(Hindi and English versions) published in Notification No. 28-15/2011-
Ay.(Minimum Standards) in Gazette of India dated 19th July, 2012 under sub-
section (2) of Section 36 of the Indian Medicine Central Council Act, 1970.
(Placed in Library, See No. LT 7241/15/12)

... (Interruptions)

THE MINISTER OF POWER AND MINISTER OF CORPORATE AFFAIRS
(SHRI M. VEERAPPA MOILY): On behalf of Shri K.C. Venugopal, I beg to lay
on the Table:-
(1) A copy of the Review” (Hindi and English versions) by the Government of the
working of the Central Electricity Regulatory Commission, New Delhi, for the
year 2010-2011.

(Placed in Library, See No. LT 7242/15/12)

(2) A copy each of the following Notifications (Hindi and English versions) under
sub-section (1) of Section 59 of the Energy Conservation Act, 2001 :-
(1) The Energy Conservation (Energy Consumption Norms and

Standards for Designated Consumers, Form, Time within which, and

* The Annual Report and Audited Accounts were laid on 16.12.2011.
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Manner of Preparation and Implementation of Scheme, Procedure
for Issue of Energy Savings Certificate and Value of per Metric Ton
of Oil Equivalent of Energy Consumed) Rules, 2012 published in
Notification No. G.S.R. 269(E) in Gazette of India dated 30th March,
2012.

(i1))  The Appellate Tribunal for Energy Conservation (Procedure, Form,
Fee and Record of Proceedings) Rules, 2012 published in
Notification No. G.S.R. 510(E) in Gazette of India dated 28th June,
2012.

(Placed in Library, See No. LT 7243/15/12)

(3) A copy of the Report (Hindi and English versions) of the Comptroller and
Auditor General of India-Union Government (No. 10 of 2012-13) (Performance
Audit)-Capacity Expansion in Hydro Power Sector by CPSEs for the year ended
March, 2012 under Article 151(1) of the Constitution.

(Placed in Library, See No. LT 7244/15/12)

... (Interruptions)

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): On behalf of Shri Sudip Bandyopadhyay, I beg to lay on the
Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Chittaranjan National Cancer Institute, Kolkata, for the years 2009-2010
and 2010-2011.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Chittaranjan National Cancer Institute, Kolkata, for the years 2009-2010
and 2010-2011, together with Audit Report thereon.
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(ii1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Chittaranjan National Cancer Institute, Kolkata, for
the years 2009-2010 and 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 7245/15/12)

... (Interruptions)

12.02 hrs

At this stage, Shri Sansuma Khunggur Bwiswmuthiary came
and stood on the floor near the Table.

... (Interruptions)
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12.02Y4 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): With your
permission, Madam, I rise to announce that Government Business during the week
commencing Monday, the 3" of September, 2012 will consist of:-
1. Consideration of any item of Government Business carried over from
today’s Order paper.
2. Further consideration and passing of following Bills:-
(@) The National Accreditation Regulatory Authority for Higher
Educational Institutions Bill, 2010; and
(b)  The Motor Vehicles (Amendment) Bill, 2012, as passed by Rajya
Sabha.
3. Consideration and passing of the following Bills:-
(a) The Prevention of Bribery of Foreign Public Officials and
Officials of Public International Organisations Bill, 2011;
(b)  The Prevention of Money Laundering (Amendment) Bill, 2011;
(c)  The Unlawful Activities (Prevention) (Amendment) Bill, 2011;
(d)  The National Highways Authority of India (Amendment) Bill,
2011; and
(e)  The Banking Laws (Amendment) Bill, 2011;

... (Interruptions)
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MADAM SPEAKER: Submissions on the Statement of the Minister of
Parliamentary Affairs shall be treated as laid on the Table of the House. Hon.
Members may personally hand over slips at the Table of the House immediately.
... (Interruptions)
*3ft s AR s (ARSR): MefaRed fawal @1 dwe & it SR J afFifea
PR P ARRAT BT MY -
1. TRd RPN & IUBA] did sfedr fo1, WA ud. td ... vd. ¥ o
B AR TERT 2, FH A A9ag &5 & R e 3§ dgae SH A doR
HATCHl, HART Td SN &F H T o1 e de 8 DR gRI
SHfRd H Hdg [A¥TT B1 mavges Few QU S &1 #i9 &_a g |
2. Pl ST g1 AN A v, I R fRRP A S d1wr ook RAfT § & vd
IE AT Bl SfSAT & sHrsAql ALALTA. Ud fAAMTA. B AU Bl
T AR W 8 Td 39 ART B HIH HiSASAl S AW BT G8dl § | 7@:
SHfed @I &IF H WA gU Sad AN & Y IO Ud ARl & Hag
faumT (e sfean) o1 sifcrelier sraeges e S &R &1 A9 6l g |

*gl. Hien Rig (Faren): A 99e SR #3 F SITHT |wiE & fe wed # eriie
U B & A § FETIRad Q1 IRATd S Bl AN ATed § -
1. fIeR & Tarar el 3§ SiRAHd T4 # 700 PRAS WU B I=IG SF I D
AT DT Bsid WRDR Aot BT T HY |
2. fIerR & Tarer Rreiaia wilelt # amuifas am faga & @ gxarfad A
D % WHR [T8R THR & AN & elld § Haadd & oy o
SN

* Laid on the Table
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*sfteelt Sasfias ued (WRNATON): 3NTel Wig & drare! # FHfaRad fawal &1 wifa &

BT HE BN -

1.

ORI & Follal FHM THal T4 W d9 8 WER AR Joide Bol-1 &
3 D! FeTs (138.68 HIcR) A Td axaTSl &b HH A1 A & Bs qul
F T TS T | o Be AR A FRY ¢ 5 SWa wm @t Al e
qET BN |

W ated &F & qgarell, YEAR, TR U1 ORI & A Gl FHIRI
HI TES-AISs B dfdd AR DI A & A & 1Y |

*3ft AesRiE @, dignr (WER®dien: 3T dwle & dride! § FefaRad fval o wira
B BT HE BN -

1.

R AT & ATERBioT H S{ell SaRi gRT i bl Befeil Bl a1 A1
# JHae 81 @ 2 | e Ofsa € | o 39 foy aohre sum fhy 9 |
W I & WERGISr § Y & Ud ff Y @iEe T8 2 | g7 A gl aoig
H Thellh H & | 3fd: Vb @ige bl Jiagr verd fI9RT gR1 9&™ & 91g |

*sft S W AT (SR qd flwel): STl WwiE @ dRIgEl H frifed fawdl @
[fefera far Sy -

1.

o # feaR Todt # Ru wwr & \ne-ar fQu uReg ®, AfeT $od
W T 7§ Sfel f9u |Wr @1 5, AR e uReg &1 Ted o ad Tl
fpar T B 1 U B fOIveR ST e & ool Tew, el 3@ db
fGur oRug &1 T8 7 fhar T 8, feu uReg @1 wrwer ey S A
Fafera fawa |

Frl-sufedl d & arel il & v [fPEd @y @9 & SR e
SYAET BRIV O & U I TR TR U HRIR AT 917 S A Fferd
faw |

* Laid on the Table
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*$ O el g (AR : ST W8 Bl BRI H AHSA B & Hay H -
3Tl QT8 B BRI H ARAI GG & Yrae AR rGfad S 4 d&fed
HHAT DI YA H AREV I8 W TG B Q| IIAN H TH, ARSI HF H

S Tl © ol & 91e sradee & RAfa der g © |

s} BieTes PAR (ATelaT): IMTH T B RIGAT H a fa57 Fre S -
1. @R =0 & Tda fd # Jeie § gAoifad ek gARifua drela

fqeafdene & &M Bl doit I fPU I &) aegsar | wife g9y fava &
BINICERNEIRICIREOINICES S CORSRT

2.

3fEwerl SR T8l TRl Bl <@d gy gy il onfE, Arear ([RER) | gereiy
EISCHEICREAGRC ISR RS ICAUC

* Laid on the Table



31.08.2012 16

... (Interruptions)
12.03 hrs

At this stage, Shri Sansuma Khunggur Bwiswmuthiary
went back to his seat.

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet on Monday, the 3™
September, 2012 at 11 a.m.

12.03 % hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Monday, September 3, 2012/Bhadra 12, 1934 (Saka).
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